F.No. 23(51)/Trans. /CESTAT/Admn.2014-Vol.I|
Customs Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi - 66
Dated : 10.02.2017

OFFICE ORDER

The Hon’ble President is pleased to make the following transfer and

posting orders in the public interest and administrative exigency:

1.

2.

3.

. Shri S.K. Verma, Asstt. Registrar, presently posted at CESTAT, Chandigarh
is hereby transferred and posted to CESTAT Regional Bench at Kolkata.

: Shri Mukesh Gupta, Asstt. Registrar, presently posted at CESTAT Allahabad
is hereby transferred and posted to Regional Bench at Chandigarh.

Shri Rohit Kumar Shukla, Asstt. Registrar, presently posted at CESTAT
Chennai is transferred and posted to Regional Bench at Allahabad.

The aforementioned officials stand relieved from their respective present

place of postings w.e.f. 17.02.2017.

The officials are entitled for TA/ DA, joining time etc. as per rules.
By Order
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(A. Mohan Kumar) 15> f()
Registrar
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SPS to Hon'ble President, CESTAT, New Delhi

SPS to Hon’ble Sr. Member, CESTAT, Chennai

SPS to Hon’ble Sr. Member, CESTAT, Chandigarh

SPS to Hon’ble Sr. Member, CESTAT, Allahabad

SPS to Hon’ble Sr. Member, CESTAT, Kolkata
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